T. 0. No. 75-6LS-Vol. Il
]
» .

RESUME OF WORK DONE BY
LOK SABHA

(SIXTH LOK SABHA—THIRD SESSION)

(14th quer;zber to 23rd December, 1977)

A
LOK SABHA SECRETARIAT
NEW DELHI

Fanuary, 1978.



PREFACE

This publication contains a brief resume’ of work done
by Lok Sabha during the Third Session of Sixth Lok
Sabha, 1977.

New DELHI; AVTAR SINGH RIKHY,
January 25, 1978. Secretary.
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RESUME’ OF WORK DONE BY LOK SABHA DURING THE THIRD SESSION
OF SIXTH LOK SABHA-NOVEMBER-DECEMBER, 1977.

1. DURATION OF SESSION
~Date of commencement 14th November, 1977.

Date of adjournment sine die . 23rd December, 1977.

Date of prorogation 25th December, 1977.
"Number of days of sittings - o .27

Number of hours of sittings 179 hours and 5 minutes.



2. ADJOURNMENT MOTIONS
(i) Comsemt withheld

Subject Name of the Date on Remarks
Member \l;vhich
. rought
before the
. House

Reported assault by RSS  Sarvashri Vasant 14-11-77 The Speaker gave his

workers on Shri Damo- Sathe, 16-11-77 ruling on 16-11-77

daran Nair, a guide at K. Lakkappa and withholding his con-

Gandhi Smriti. C. M. Stephen sent to the moving of
the motion.

(1) Admitted and discussed

Subject Name of Date Date Decision Time
Member when when of the taken
admitted discussed House

H. M.

Failure of the Government to give  Shri 23-12-77 28-12-77 Negatived 3-56
protection to the voters especi- Vayalar
ally the Harijans and other Ravi
weaker sections to  exercise
their right of franchisc freely
and large scale r'ﬁging of the
clections by the Ruling Party in
the bye-elections held in U.P.
and Bihar where the two Chief
Ministers of the respective States
contested.
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10.
1I.

12.

13.

14.

SUMMARY

Bills pending at the end of the last sesssion . . . . .
Bills introduced . . . . . . . . .
Bills opposed at introduction stage . .. .

Bills passed by Rajya Sabha and laid on the Table . . . .

Bills returned by Rajya Sabha with amcndmenn’recommcndauons md
laid on the Table

Bills passed . . . . . . . . . . .
Bills negatived . . . B . . . . . . .
Bills withdrawn . . .

Bills part-discussed . . . . . . . . . .
Motions for adjournment of debate on Bills adopted

Bills referred to Select Committee . . . .
Bills referred to Joint Committee . .

Bills originating in and referred to Joint Committee by Rajya Sabha in
respect of which motions for concurrence was adopted by Lok Sabha

Bills pending at the end of the session vide para No. 534 of Lok Snbha
Dulleun Part II, dated 12-1-1978 . . .

. ......—'-l‘,:"-:: - 8 1

Nil
17
Nil
Nil
Nil
Nil
Nil
Nil

Nil

16
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4. CALLING ATTENTION STATEMENTS

Sl. Briefl subject Name of the Name of the - Time
No. Member who ~ Minister taken
called attention —_
Date of
Stat*m ‘mt
1 2 3 4 5
H M,

1 Reported abolition of food Zones crea- Shri C. K. Shri Bhanu u-29
ting difficulties for the deficit States Chandrappan Pratap Singh
like West Bengal, Orissa, Tamil .

Nadu and Bihar in the matter of 14-11-77
cordoning off the movement of food-

grains and supplying adequate quan-

tity thereof to the people at reason-

able prices.

2 Reparted closure of Jawaharlal Nehru Shri Somnath Shri Pratap o-14
Uaiversity, New Dzlhi, indefinitely Chatterjee Chandra €hunder
by the Vice-Chancellor in the face of
demands by the students for his re- 15-11-77
moval for em-°rgency excesses and
the relay fast by the students of the
University to protest against the
closure.

Damage to crops and property caused Shri P. Raja- Shri Bhanu o-

3 by cyclone l:; coutalpcdinricu of gopal Naidu Pratap Singh o
Tamil Nadu and Pondicherry and
help rendered to victims and the 16-11-77
remedial measures taken by the
Government.

4 Reported attack and assault on Shri Shri C. M. Shri Dhanik 1-20

amodaran Nair, a guide of Gandhi  Stephen Lal Mandal
Smriti by R.S5.S. workers for his . _ _—
narrating the facts about Gandhiji's 17-11-77
murder and the apprehension of
such attacks on the guides and the
cmployees of the Smriti in future.
5 Reported indefinite fast of three Lea- Shri Y. B. Shri Charan 1-08
ers of the Republican Party of Chavan Singh
India in Delhi in pursuance of their
demands regarding safeguards for 21-11-77
neo-Buddhists.

6 Recent wave of incidents of sabotage Shri Shiv Shri Dhanik 0—29
in the country directed against vital Sampati Ram  Lal Mandal
installations like Railways, A.LR., -_

Po Plants etc. causing heavy g0-11=77

loss 'of life and extensive damage to
property.

16



17

1 2 3 4 5
H. M.

7. Report'd failure of Government of ShriP. Rajagopal Shri Surjit 0—a3
India to provide adequate financial ~ Naidu Singh Barnala
assistance to the States in the Sou- ——
thern part of our country which have 1-12-77
suffercd beavily as a result of recent
cyclones.

8. Reported large scale influx of  1cfugees Prof. Samar Shri 8. Kundu o—4¢8
from Banglodesh to India and the Guha
reported  exccution by Bangladesh 1-18-77
Government of some  repatriates
from India.

9. Public Safety Ordinance to assume Shri Kacharulal *Shri Charan 0—29
special powers to detain persons, Hemraj Jain Singh
place curbs on newspapers  etc.
issued by the Jammu and Kashmir 2-12-77
Government reaction of Govern-
ment thereon.

10, Home Ministry’s reported circular  Shri Chitta Shri Charan o~23
making it compulsory to enforce Basu " Singh
special  verifications to be done by
the Central Intelligence Bupcau 2-12-77
for thost secking Government em-

Ecoymam from Kerala and West
ngal,

11, Reported explosion in the  Heavy Shri- Anant Shri Morarji 0—21
Water Plant of the Atomic Energy Dave Ry Desai
Commission ncar Baroda causing —_—
heavy loss and closure of the project 6-12-77
for an indefinite period.

12, Reported disturbance in a Kanpur Shri Kanwar  Shri Dhanik Lal 1—o5

extile Mill leading to the killing Lal Gupta Mandal
of five persons and action taken by —_—
Government to avoid the recurrence 8-12-77
of such incidents.

13. Reported broadcast of a talk in Peking Shri Brij Shri Atal 0—42
recently emphasising China’s de- Bhushan Bihari Vajpayee
termination to defend its  borders Tiwary
and its being interpreted in the world 12-12-77
press as a warning for India.

14, Reported resolution adopted by the Shri Vayalar Shri Charan 0—15
L.A.S. Officers Association express- Ravi Singh
ing concern at the arbitrary nature —_——
of the action taken against Shri 13-12-77
Vohra and its decision to launch, a
fund to fight the case and have the
suspension terminated.

15. R:purt«l armed  raid on a residential Shri  Vijay Shri Dhanik 0—47

ngalow in the heart of New Delhi Kumar Lal Mandal
ting in the death of two persons Malhotra —_——
and stecps tak~n by Government to 14=12=97

check such incidents in future.

#Statement was laid on-the Table,
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X 2 3 4 5
H. M.
16, Reported decision of the management Shri Krishna Shri L. K. 0—50
to suspend the publication of the Na- Kant Advani
tional Herald from Delhi which
may lead to its closure and reper- 18-12-77
cussions thereof on the Journalists
and s
a7. Reported diclosure by the Prime Mi- Shri Ramanand Shri Charan 0—16
nister that letters  threatening to Tiwary Singh
kill him m:rc benx;ent to him by
Anand statement 16-12-77

made by the inister of External
Affairs describing the activities of
Anand Marg as terrorist and irres-
ponsible, l-5\o\rit:le-q:weaoz'l anxi-ty in
the country on account of increase in
the terrorist activities of Anand
Marg during the last one year,

18. Reported explosion in the Thermal Shri Vayalar Shri P. Rama- o—Ig
Power Plant at Ukai in Gujarat and Ravi chandran

the damage caused by it.

20-12-77
5. DIVISIONS
Number of Divisions held . . . . . . . . 14
6. FINANCIAL BUSINESS
Date of Date(s) of Time
Subject Presentation  discussion taken
H. M.
Genoral Budget
Supplementary Demands for  2-12-77 13+12-77 Ducuumn and voung §—I2
Grants in respect of the 14-12-77 on lemen
Budget (General) for 1977-78. cmm for Granu
7. LEAVE OF ABSENCE
Date when
Sl. Name of Member Period for which leave leave
No. granted granted
1 Shri Karpoori Thakur . 20-6-77 to 8-8-77 and 21-11-77

14-11-77 to 22-11-77
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s.

4.

Shti Y. Shaiza .

Shri' Ram Naresh Yadav

Shri V.P. Naik . .

Shri Ram Dhan
Shri Rinching Khandu Khrime
‘Shri Keshaveao Dhondge

. 18-6-77 to 8-8-77 ; 14-11-77  21-11-77 and
to 20-11-77 and 21-11-77 19-12-77
to 23-12-77

+ 20-6-77 to 8-8-77; 14-11-77 21-11-77 and
to 22-11-77 and 23-11-77 19-15+77
to 22-12-77

6-8-77 to 8-8-77 and 19-12-77
14-11-97 t0 80-11-77

« 14-11-77 to 23-12-77 19-12-77

o 1491177 0 4-12+77 19-12-77

«  14-11-77 to 7-12-77 19-12-77

——
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9. OATH OR AFFIRMATION

* Sl Consti- of
No, Name tuency State oath/affirma- Date
tion
-1 Shri Rooplal Somani Bhilwara Rajasthan  Hindi (oath) 14-11-77
2 Shri Balwant Singh Faridkot Punjab Punjabi (oath) 22-12-77
Ramuwalia
g Shri Chimanbhai Harilal Rajkot Gujarat Hindi (oath) 22-12-77
Shukla
1o.. OBITUARY REFERENCES
Date on
Sl. Name and particulars of Date of which Time Remarks
No. Membeship death reference  taken
made
H. M.
1 ShriP.G.Karuthiruman, Member 5-8-77 14-11-77
of Third Lok Sabha. -l|
2 ShriK.K.Na u-, Member of the 7-9-77 14-11-77 ‘
Fourth Lok ;
3 Kazi Syed Karimuddin, Member  29-9-77 14-11-77 T o o4
of the Conatituent Asembly. il
Shri Bhagwantrao A. Mandloi, g-11-77 14-11-77
4 Member of the Constituent Asse-
mbly.
5 Shri Genda Singh, Member of the  15-11-77 16-11-77 o0 o1
Fifth Lok Sabha.
6 Shri Bal Krishna Singh, Member of 17-11-77 ag-11-77 o© Ol
the Third Lok Sabha.
Shri Prakash Vir Shastri, Member  2g-11-77 2g-11-77 o 84 After obltuary
of the Second, Third and Fourth references, the
Lok Sabha. was
. adjourned for
the day.
11. PANEL OF CHAIRMEN
Sl. No. Members nominated Date of nomination
t Dr. Sushila Nayar 1
ag-11-77
2 ShriN. K. Shejwalkar J
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12. PAPERS LAID ON THE TABLE

(i) By Government . . . . . 675
(ii) By Private Members .. 3

13. PERSONAL EXPLANATIONS UNDER RULE 357

Name of Member
Sl Brief Subject who made the Date Time taken
" No. personal explanation

H.M

1 News item in ‘Indian Express’ of 1st Shri K.Raghuramaiah 1-12-77 o0—02
December, 1977 about Shri K.
Raghuramaiah having received Boeing
pay-off according to the information
given by C.B.I.

2 Certain allegations against Shri Kan- .ShriKanwar Lal 23-12-77 o—o03
war Lal Gupta made by Shri Yashpal "Gupta
Kapur, M.P.,in Rajya Sabba on the
1gth December, 1977.

14. PETITIONS
Presented by Members . . . . 6
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16. QUESTIONS
(1) Starred
Number of Questions put down in Questions List for Oral Answers}

. *550-

Number of Questions orally answered . . 148°
(if) Unstarred

Number of Questions put down in Questions Lists for Written answers

furnished . . . . . . . %5094

(lii) Short Notice

Number of Questions put down in Short Noitce Question Lists . . 8-

Number of Questions orally answered . . . . 8

* Includes 10 Starred Questions withdrawn by the Members/deleted from the-
Lists/transferred from one Ministry to another.

** Includes 110 Unstarred Questions withdrawn by the Members/deleted from .
the Lists/transferred from one Ministry to another,



(i) Hall-an-hour discussions arising outof Answeres to Questions

S. No. Brief Subject Name of the Member raising the Date Ministry Time taken
Discussi

Hr. Mt

1 Development of forests. Shri Yuvraj 2-12-77 Agriculture & oo 3
Irrigation

a2 Villages covered by nationalised banks. Shri P. Rﬁjagwopnl Naidu 5-12-77 Finance o0 33

3 Flood situation in the country. Bhri Prasannbhai Mchta 7-12-77 Agriculture & 00 32
Irrigation

4 Arrest of sonior civil servants Prof. P. G. Mavalankar g-12-77 Hotne Affairs 00 52

5 Negotiations for return of Soviet Wheat Loan. Shri Yadvendra Dutt 12-12-77 riculture & oo 13
igation

6 Discontentment among farmers on fixation of Dr. Laxminarayan Pandeya 14-12-77 Agriculture & 00 46
sugafcanc price. Irrigation

7 Nationalisation of sugar industry Shri Jyotirmoy Bosu 16-12-77 Agriculture & 00 55
Irrigation

8 Scizure of ornaments from President and Chair- Shri Kanwar Lal Gupta 20-12-77 Finance 1 20

man of ].K. Syntheties Ltd,
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17. RESIGNATIONS BY MEMBERS

State Constituency Date’ Date of
announce-

Sl Name _
No ' from publica-
which re- tion in ment in
signation Bulletin  the House
took and Noti-
effect fication' in

Gazette,

1. Shri B at Dayal Karnal 21 22-9- 14-11-77
SW ny Haryana “9-77 977 14

2. Shri Ram Naresh Uttar Azamgarh  23-12-77 23-12-77  23-18-77
Padah

Yadav




(1) Govermment Resclution

—

Brief subject Name of the Minister Date of mo- Time taken Ministry/Department Remarks

H. M.

1 Approval of recommendations made in certain paras Prof. Madhu Dandavate  23-12-77 1'36 Railways Adopted
contained in the First Report of the Committee

appointed to review the rate of dividend payable

by the railway undertaking to General Revenues

as well as oth-r ancillary matters in connection

with the Railway Finance and General Finance

presented to Parliament on the 17th November,

1977

(i) Statwtory Resolutions

Article/Section of Member who moved Date(s) of Time taken” Ministry/Department Hnn.!.r.-

Subject
i Constitution/Act u..ﬁ._&na Y concerned
—c - " -
*1 Disapproval of the Banking Service Article 123 "Shri Saugata Roy .e.:-ww 3 40  Finance Negatived
5-12-

Commission (Repeal) Ordinance,
1977 (Ordinance No. 1o of 1977)

eDiscussed together with the motion for consideration of the Banking Service Commission (Repeal) Bill, 1977.
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(1) Resolutions proposed by the Speaker

Sl. Brief subject Date when Time Remarks
No. proposed taken
H M.

1. Providential escape of the 14-11-77 o—ort Resolution agreed to by the Houss,
Prime Minister, Shri Members stood in silence for a
Morarji R. Desai, in the short while as a mark of respect
air crash near Jorhat, to the of the members
Asmam, on the 4th Novem- of the crew of the aircraft.
ber, 1977 and also paying
tributes to the five mem-
bers of the crew of the
aircraft of the Indian Air
Force who laid down
their lives to save the life
of the Prime Minister.

=.  Serious loss of life and pro- ai-11-77 0—o01.  Resolution agreed to by the Housc.
perty suffered by the Members stood in silence for

le in the States of a short while as a mark of

amil Nadu, Pondicherry respect.
and Andhra Pradesh on
account of the recent
cyclones and expressing
de-p felt sympathy with
‘the members of the bere-
aved families.
3. Serious loss of life and a23-11-77 0 —01 Resolution ag;eecl to by the
' property suffered by the House. embers stood im

le in the State of

la and Union Terri-
tory of Lakshdweep on
account of the recent
cyclones and ressing
desp felt sympathy with
the memb-rs of the bere-
aved families.

silence for a short while as a
mark of respect.
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20. SPEAKER
. Ansouncements
S1. No. Subject Date
1. Remitting of contributions by Membens tothe 2g-11-77

Prime Minister’s Relief Fund for cyclone affected
people in the southern parts of the country and
Lakshadweep Islands, . . . . .

¥ 2. Procedure for dealing with Calling Att'ntion 6-12-77
b Notices . . . . . . .

3. Decision taken by the Business Advisory Com- 231277
: mittee at th-ir sitting held on the 23rd December, :
/. ' 1977 that discussion on policy on sugar industry
. in the context of dissatisfaction among farmers
on the purchase price of sugar cane might b-
held from 6-30 P.M. to 8-30 P.M. on the 23rd
S December, 1977.

k 21. STATEMENTS BY MINISTERS
- (i) Suo moto Statements made/laid under Rulr g2

;_Sl. Subject Name of Minister Date Time
No. b taken
PR 2 3 4 5.
2 H. M.
e . ) . . w d
i 1. Agreement between the Government of Shri Morarji R. Desai  14-11-77 026
th= Republic of India and the Govern- .
- m+nt of thc People’s Republic of
. Bangladesh on sharing of th- Ganga
- Waters at Farakka and on augmenting
) its flows.
2. Prime Ministers’ visitto U.S.S.R. from Shri Morarji R. Desai 14-11-77 006
- 21stto 26th October, 1977.
3 Samachar News Agency Shri L.K, Advani 14-11-77 009
':4.-‘ Two serious train accidents on the Prof. Madhu Danda- 14-11-77 o0y
. Northern Railway »niz., (i) level cros- vate
5, sing accident at Sarai Gopa' :
o station on 28-8-1977 and (ii) collision
" Detuxe Express and Up Kanpur Spe- |
Deluxe P pur Spe-
cial Goods train at Naini station on :
. 10-10-1977. - ‘ ..
"%5.. Appointment of a National Police Com- Shri Charan Singh 15-11-77 0.06
: mission.
6. Reduction in excise duty on sugar, Shri H.M. Patel 16-11-77  o-02




10.

4.

15.
16.
17.
18.

19.

20,

35

i
Grant of an instalment of additional Shri H.M. Patel 16-11-77
dearness allowance for Central
Government employees,

Government business for the week Shri Ravindra Varma 18-11-77
commencing the 21t November,

1977.

Widesspread damage to Railway track Prof. Madhu Danda-  18-11-77
and suspension of train services on  vate
Southern Railway duc to recent
cyclone.

Amendments to the Pulscs and Edible Shri Mohan! Dharia  21-11-97
Qils (Storage Control ) Order, 1977.

Loss of human lives and damage to crops Shri Bhanu Pratap 21-11-77
and property due to recent cyclone Singh
in the coastal districts of Andhra
Pradesh.

Natural calamity in Tamil Nadu and Shri Satish Agrawal  g1-11-77
Andhra Pradesh.

Derailient of Ahmedabad-Delhi Mail Prof. Madhu Danda- 23-11-%77
betwern Ajarka and Bawal stations vate .
on Jaipur-Bandikui-Rewari Section
of the Western Railway on the 23rd
November, 1977.

Visit of the Minister of External Affairs Shri Atal Bihari 24-1 1-I-77
lt;; Yugoslavia from 7th to gth Novem- Vajpayee
€ 1977-

Government business for the week Shri Ravindra Varma 24-11-77
commencing the 28th November,
1977-

Change in_the order of Government Shri Ravindra Varma 24-11-77
bumness for the week commencing the
2B8th November, 1977.

Reduction in the prices of pesticides.  Shri H.N. Bahuguna  29-11-77

Government buginess for the week com- Shri Ravindra Varma  2-12-77
mencing the 5th December, 1977.

Accident to G.T. Express near Narkhed, Shri Ravindra Varma  2-12-77
about go kilometres from Nl?l-ll’
in the Amla-Nagpur section of the
Nagpur division.

Fixing of discussion on the Cyclone Shri Larang Sai 2-12-77

that hit the southern parts of the
country and relief measures, between
3 P.M. and 7 P.M. on Tuesday, the
'6th December, 1977 and change of
the date of discussion on agreement
with Bangladesh on sharing of Ganga
Waters at Farakka, from Tucsday,
the 6th to Thursday, the 15th Decem-
ber, 1977.

0.09

0.07

0.05

0.04

0.35

0.01

*Statement was laid on the Table,



1 2 s 4 5
\ H M.
21. Re-structuring of the Oil and Natural Shri H. N. Bahuguna 6-12-77 0.05
Gas Commission. : i
as. R-structuring of Railway Board, Prof. Madhu Danda- 6-12-77 o 05
vate
23. Gov>rnment business for the week com- Shri Ravindra Varma] g-12-77 .10
mencing the 12th Deceember, 1977. _
24. Prim= Minister’s visit to Nepal. Shri Morarij R. D=3ai  12-12-77 0.07
25. Appointment of a Committee to inguire Shri Morarji R. Desai ' 12-12-77 - 0.61
into the working of Panchayati Raj
Institutions.
26. Scating arrangems=nts made at the clos- Shri Mohan Dharia 16-12-77 o.0r
ing ceremony of Agri, Expo® 77. o ) .
27. Governmentdecisions on the recomnen- Shri H.N. Bahuguna  16-12-7% o.o8
dations of th* Oil Prices Committee, _
28. Take-over of managenisnt of M/s Bepgal Shri H.N. Bahuguna  16-12-77 o.08
Chemical and Pharmaceutical worl
Itd., Calcutta. o
29. Government business for the week com- Shri Ravindra Varma 16-12.77 o.28
mencing th> 19th December, 1977.
0. Constitution of a High Power Accident Prof. Madhu Dandavate 1g9-12-77 o0.02
Inquiry Committee to gp into the
whole question of accidents. o _
31. 10-hour working duty and imp]lcinen- P.lpj.'. Madhu Danda- 19-12-77 o.0%
tation of Miabhoy Tribunal Award. vate
32. Appointment by the Indian Red Cross Shri Raj Narain 22-12-77 0.10
Soci *ty of the officials on a Commi-
ttee to distribute r=lief .materials to
the cyclone victims of Andhra Pra-
desh and Tamil Nadu.
33. Industrial Policy Shri George Fernandes 23-12-77 0.1
34. Sugar-cane and gur. Shri Syrjit Singh 23-12-77 o.&
Blmn?l
#35.  Cortain matters partaining to Coffee  Shri Arif Beg 29-12-77 0.0%
36. R-cent incidents of sabotage. Shri Charan Singh  23-12-77 0.04
(i) Statement under Directiom 113
Name_ of Minister who ~ Date  Time
. Member who  made the state- taken
Brief Subject made the state- ment in reply
ment
B , H M
. o " watl BT 3@ d - oty AT P -
dertain information about ‘finan- Shri 8. M. %% 23-13-77  ©0.09
tap

cial assistance to Kerala given Stephen
by the Minister of State for
Agriculture and Irrigation in

the House on the 24th No-

vember, 1977 during discussion

on the Motion on Cyclone that

struck several coastal areas re-

cently in the States in South,

» Statement wias 1aid on the Table.
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(i) Matters wader Rule 377

Name of Minister who Date
Member who made the state-
raised the matter ment

1,

Clossure of six Jute Millsin  Shri Saugata

Woest Bengal resulting in Roy
unemployment of 20,000
workers.

arrest of over a  Shri Vasant
persons in Delhi Sathe

for protesting inat

the withdrawal of facili-

ties which were being

given fo neo-buddhists

and indefinite  hunger

strike by three leaders of

the Republican Party of

India.

C.B.I. raids on political Shri K. Lakkppa
rty offices in several
places like in Punjab.

Revelation that an Indian  Shri Jyotirmoy Sm
i B AT

Firmi Easer registered in
Mndra:imdhavmg b-mn
given g su
tractin the g::'nbny

area by the Amencan con-
trl.cl:orl in alleged viola-
tion of many norms of
the tender by the Ameri-
can Firm.

Statermnents made by the Shri O. V.
Minister of Health and Alagesan
Family Welfare and Mi-
nister of Industry about
the Chief Minister of
Tamil Nadu and the law
and order situation in
the State.

6, Wurlu of the Grmdlayu Shri Somnath

%

imited Chatterjee

Distorted reporting by the Shri Mani Ram
All India Radio of the Bagri
suggestion made in the
House to rename Lady

inge Medical Colle-

ge after the name of Shri-

mati Sucheta Kripalani

and, non-coverage of the

uhllc nllv on thl:yl Hh

1

Alllndll nggg and Do-

ordarshan.

5

14-11-77

15-11-37

16-11-77

16-11-77

'l'7-u-"‘n

17-11-9%

1B-11-97

takea
6

H. .

o

©

o2




9.

10,

13.

15.

16,

17

19,

Drought and famine situa-  Shri Hari Shankar
tion in the Marathwada, Mahale
Nasik and Dhulia dis-
tricts of Maharashtra.

Lathi charge by Police in- Shri Dinesh
juring several Palestinian  Joarder
ltudentl at the tian
Embassy, New Delhi on
the 20th November, 1977
and arrest of a number of
students,

Promulgation of the Public  Shri Baldev
Safety Ordinance in the  Singh Jasrotia
Jammu and Kashmir State.

News in Amrit Bazar Patrika Shri Krishan
and Jugantar dated the  Chandra Halder
15th November, 1977 ab-
out spreading of Ence-
phalitis in an epidemic
form in the Bankura and
Purulia districts of West
Bengal.

Drought and starvation Shri L. L.
conditions in North Bihar. Kapoor

Reported arrest in Pakistan Prof. Samar
?cfg{han Abdul Ghaffar Guha
an.

Demonstration by members Shri Saugata
of National Federation of  Roy
Indian Railwaymen and
Indian National Trade
Union Congress for en-
hanced bonus.

Acute shortage of edible Shri Yuvraj
oilslike mustard oll, rape
sced oil, rise in prices of
kcroune oil non-
availability of Controlled
Cloth at fair price shops
in rural areas.

Havoc caused by the recent  Shri P. M., Sayeed
cyclone in Union Terri-
tory of Lakshadweep.

Accumulation of stock of Shri Hukam
cloth in 103 sick textile Chand Kachwai
mills taken over by the
Government. .

Attack on Indian Embassy Shri M. Kal-
official in Washington, yanasundaram

Reported mixing of ra Shri Jyotirmoy
seed oil in l:l-llt.ll'd giel‘ MJYO

and being sold at much

higher price and adulte-

ration of Vanaspati with

injurious oils and fats.

-

-

21-11-77

21-11-77

23-11-77

29-11-77

30-11-77

30-11-77

30-11-77

30-11-77

1-12-77

1-12-77

1e12-77

2-12-77

]

03.

5.

05,
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21,

22,

23.

25,

26,

27.

a8,

Demand for withdrawal of Sll:n;il Manohar

the restrictions im,

on the refund of deposits
under the Compulsory
Deposit Scheme.

Dacoit menace in the Shri Chhabiram

Chambal valley.

Argal

Closure of the Ahmedabad  Prof. P. G.

Laxmi Cotton Mills Led.
resulting in unemploy-
ment to more than 1700
workers.

Mavalankar

Request to the Prime Mi- Shri K. T,

nister and Minister of Ex-
ternal Affairs to start a
dialogue with Sri Lanka
Government to mitigate
the sufferings of the people
of Indian Origin and
Tamilians in Sri Lanka.

Kosalram

Demonstration by the Col- Prof. P. G.

lege and University Tea-
‘chers from all over the
country to press their
demands.

Mavalankar

Press reports that some Shri Vayalar

letters were received  thre-
atening the life of the Prime
Minister and owning res-
ponsibility for the recent
sabotages in the country,

Reported failure of the Shri S. Nanjesha

Government of Karna-
taka to maintain law and
order in the State and the
need for Central Govern-
ment intervention in the
matter.

Ravi

Gowda

Appointment of a Judicial Shri G. M.
Commission by the Govern- Banatwalla
ment of Uttar  Pra-

desh to inquire into  the
riots at Varanasi.

’

one by Shri M.O. Mathai
and another by Shri Vedi
Mehta on Pandit Nehru
and Mshrtmnd Gandhi,
respectively and attempts
atdenigrating the leaders.

Publication of two books Shri Saugata

Roy

2-12-77

2-12-77

2-12-77

5-12-77

5-12-77

5-12-77

6-12-77

6-12-97

6-12-77

H. M.

o 02

o o4

09

0 o4

o ob




2g.

300

3“

32,

33.

34.

35.

36,

37.

39.

Flouting of safety rules by Shri O. P. Tyagi ..
the Private mine owners
in the Coal belt of Dhan-
bad Hazaribagh-Giridih.

Grievances of Railwaymen. Shri Dilip
ravarty

Strike in the Scindia Steam Shrimati Mrinal

Navigation Company. Gore

Closure  of Universities Shri Bhagat Ram
and Colleges in  various
parts of the country.

Acute shor of power in  Shri Yurvrsj .
Bihar resulting in hea
losses to Industries a
Agriculture.

Widespread resentment due Dir. Ramji
to non-resumption of Singh
Bhagalpur-Bihpur  Rail
and Steamer Service.

Circularissued by the Chief Shri Shyam-
Justice of India to Chief nandan Mishra
Justices of States -
ing formulation of e

cthics  for the

High Court Judges.

Alleged cheating  of the Shri Jyotirm .
Ce?'ltrnl Bank of India to B-Olu‘]yu o
the tune of rupees twent
crores by Kohinoor Mnf.
and the need to lay on the
Table the Report of the
Inquiry conducted in the
matter,

Reported statement of the Shri O. V.
Minister of External Alagesan
Affairs Oth“‘ ii‘. Anand
Marg rganisation was
to be banned then the
question of banning Con-
gres would also arise.

Action on the findings of the Shri C. M.
Sarkarin Commission of  Visvanathan
Inquiry.

R d arrest of Shri Shri Vasant
Kumar Gupta  at Sathe
Ujjain for carrying a  loa-
revolver while ng
to mect the Prime Minister.

1277

7127y

7-12-77

7-12-77

B.10-77

B-12-77

o177

§-12-377

9-12-77

g-12-77

g-12-97

o oy

o o

o &

o o3




6

. Circylar reported to  have Shri tirm
¥ been issued by the Maha- Booujp i

rashtra Government on

the basis of directive from

the Home Ministry for

verification of character

and antecedents of can-

didates  belonging to

C.P.I. (M) and Marxist-

Leninist before appoint-

ment in Government ser-

vice.

41, Decmonstration by Primary Dr. Ramji
‘ School Teachers. ‘Singh
43, Closurc of the Gurukul Shri O. P. T'yagi
Kangri University.

43. Payment of wages tu  the Shri Prasannbhai
Workers of Laxmi Cotton  Mehta
Mills, Ahmedabad who
had plob):t;. rendered un-
em duc to closure
thereof .

#4. Spreading of Kala-Aazar in  Shri Vinayak
an e?idemic form in  Prasad Yadav
certain districts of Bihar.

45. Rastoration of the minority  Shri G. M.
character of the Aligarh  Banatwalla
Muslim Univenity.

.48, Needfor giving better share Shri Sharad- - ShriBiju Patnaik 1g3-12-77

in employment to the Yadav
peoplf of  Chattisgarh

area by the Hindustan

Steél truction Com-

pany Limited.

47. Functioning of  Coffee Shri K.
Board in fKarnataka. Lakkappa

48, Appointment by the Indian  Shrimati Mrinal
Red Cross Socicty of the Gore
officials 6h a Committee
to distribute relicf ma-
terials to the cyclone vic-
tims of Andhra Pradesh
and Tamil Nadu.

49. Reported misuse of Govern- Shri Vayalar
ment mathinery in U.P.,, Ravi ~
Bihar and Punjab in the
bye-clections,

Purchase of Coal handling Shri Subhash
Plant and other goods by Ahuja
the Western Coal ficlds,

Nl‘pur.

12-12-77

12-12-77
12-12-77

12-12-77

15-12-77

13-12-77

14-12-77

14-12-77

14.-12-7'}

15-12-77

H.

]

4]

(4]

[+

o

M.
o3

25

oI

04

o7



] 2 3 5 6°
H, M.
‘51 Reported mal-treatment of Shri Dilip 15-12+77 ©—07
i the team of girl students Chakravarty
including Professors by
Railway emp'oyees dur-
ing their journey from
Howrah to Dehra Dun
and back on an educa-
tional tour.
‘52.  Collection of funds and Dr. Subramaniam . 15-u-i7 o o4
distribution of relief ma- Swamy
terials to victims of cyc-
lonein Andhra Pradesh.
$3. Shortfall in the production Shri Yadvendra Dutt 15-12-97 o o
of Cement. B
-54. Boycottofthe Wage Boards  Shri Jyotirmoy 16-12-77 o o2
of working Journalists and Bosu’
non-journalists b the
gdinn and 'ternd
rs Society an
the Indian L
«  Newspapers Association.
35. Non-availability of “strepto- Shri Krishna 16-12-77 o oe
mycine” medicine. Chandra Halder
56, Strike at Atomic Power Shri Jagdish 16-12-37 o o2
Station in Kota. _ Prasad Mathur B
57. Strike by the employees Shri Vayalar 16-12977 o o2
of the Maharashtra Go- Ravi
vernment.
58.  Rclay fasts by the emp'oyees Shri Ugrasen 20-12-77 0 03
of Willingdon Hospital to
press their demands.
59. Workers’ strike in the Tea Shri Purna Sinha 20-12-97 O 02
Gardens in Assam.
60,  Clashes between trawler Shri Eduardo 20-12-77 O 0%
) owners and traditional Faleiro
fisherman in Goa.
“61. Short supply of saltin Bihar, Shri Vinayak fo-12-77 o o3
Prasad Yadav
62 Failure to increase the price Shri Ram Dhari a2.12-77. o0 o7
of sugar-cane. Shastri
83. Mis- nt in_ the Shri R.L.P. 22-12-77 o 06
C.M.1L Ltd, and Eastern Verma

Manganese and Minerals
Ltd., Domchanch, Bihar.
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1 2 3

-64. in Shri Sharad

4 {o 3 Kmpur{ Yadav
ut the wrongful con-
finement of Mr. Justice
S K. Verma by the ma-
t of Swadeshi
Po ytex Ltd., Ghaziabad.

65.  Fire accident in Samachar Shri P. Raja-
officc Bombay resulting gopal Naidu
in the death of four per-
sons,

66. Failure to give citizenship Shri Bhanu

rights to refugees who
came to India after the
1971 Indo-Pak war.

67. Sale of several thousand
East Pakistan refugee wo-
men from Mana camp
in Dandakaranya ares.

68. Threat of retrenchment to
hundreds of Junior Engi-
neers working in Beas
Sutlej Project.

69. Reported decision of the
Government to ban'the
cxport of processed frog
legs.

70. Reported behaviour of
ndian Ambasador in
US.A.

71. Strike by the employees of
the Government of Assam.

72, (i) Closure of Delhi Edition
of NationalHerald and (ii)
weather control and ex-
periments on the same
for perfecting it as an
instrument for war,

Kumar Shastn

Prof, Samar Guha

Shri Dinen
Bhattacharya

Shri K.T.
Kosalram

Shri R. Venka-
taraman

Shri Puma
Sinha

Shri Jyoticmoy
Bosu

5 6

H. M.
22-12-77 0 ©F

22-12-77 0 o1

22-12-77 © of

2z-12-77 ©0 0§

23-12-77 o o5

23-12-77 O 0%

23-12-77 ©0 o3
23-12-77 o0 om

23-12-77 0 04
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22, STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS OF

BUSINESS
Business Time Percentage to the total
ADJOURNMENT MOTIONS . l: !:5 25
BILLS
(a) Government Bills . . 38 27 215
(b) Private Members' Bills -7 %4 41
BUDGET
General Budget . . . . . . 3 12 18
CALLING ATTENTION NOTICES (Rule 197). . 11 12 62
DISCUSSIONS
(a) Short Duration Discussions (Rule 193) . . %4 o5 2'3
(b) Half-an-hour Discussions (Rule 55‘) _; 58 33
MOTIONS
Motions (Rules 191 & 342) . 42 25 237
QUESTIONS . . . %7 85 156
RESOLUTIONS
(a) Government Resolutions . . 1 39 o9
(b) Statutory Resolutions . . . . o
| (c) P:;ivnc Members’ Resolutions 6 o0 34
STATEMENTS (Rule 372) . . 5 oB 9
OTHER MATTERS such as Papers laid on the Table,
O:.dU:r: (:l; zrivileg'r.". Obifulry -Refcr.enoet,. Poinfl o o8 -8
e e

*]Joint discussion took place on a Short Duration Discussion [Vide Staternnt No. 19
8.No. 1 ) and a Motion [Vide Statement No. 8. S.No. 2 ]. Time taken on Joint
discusion has been shown er Motions.

*+ Joint discussion took place on a Statutory Resolution [Vide Statment No. 18(ii)
S. No. 1 ] and motion for consideration of the connected Government Bill m
Statement No. 3(i), 8. No. 8 ]- Time taken on joint discussion has
shown under Government Bills.

GMGIPMRND—LS-1—3211 LS.—16-2-78—000.



